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Dispute regarding take-over of Rallway
Tracks and establishment of certain
Ports in Saurashtra region of
Gujarat State

®382. DR, VASANT KUMAR
PANDIT : Will the Minister of SHIP.
PING AND TRANSPORT be pleased to
state :

(a) whether there is sdome dispute
regarding take-over of Railway-tracks and
establishment at Ports of Okha, Bedi,
Porbandar and Veraval in Saurashtra
region of Gujerat State ;

(b) whether the Ports and Maritime
Board of Gujarat has maintained that the
Railway lines and structure of - these ports
belong to the Western Railway;

(c), whether it is a fact that Western
Railway are ready to take over if requisite
amount is paid by the State Governmen:
for “‘Deposit Survey” ;

(d) whether the development of these
important all weather ports .is sufféring
without the Railway infrastructure ;
and ’

(e) if so, what fresh efforts are being
made to arrive at some reasonable com-
promise with the State Government to
improve - cargo management, savings in
freight and fuel and cheaper disposal of
Import-export goods ?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI K, VIJAYA
BHASKARA REDDY): (a) to (¢)
Under Article 295 of the Constitution of
India, the railway tracks and .structures
connected therewith in the ports  in
questions, vest with the Central Govern-
ment and therefors, cannot be the pro-
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perty of Minor Ports which are under the
State Government, . .

(d) to (¢) The Ports of Okha, Bedi,
Porbandar and Veraval are minor ports.
The responsibility for development and
management of minor ports is that of the
State Government concerned. As far
as railway infrastructure is concerned, it is
provided subjoct to traffic justification and
inter-se priorities within the overall avai-
lability of funds,

Contraceptive u'lled ‘Norplant’

=383, SHRI K, MALLANNA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whetheritis a fact that recent
device and most dbrable contraceptive
called ‘Norplant’ has been proved very
successful : :

(b) if so, whether it has been linked
and popularised in foreign countries also ;
and

(c) if so, the details in this regard ?

THE MINISTER OF HEALTH®”AND
FAMILY WELFARE ( SHRI B.
SHANKARANAND) : (a) to {(¢) “Nor-
plant’ is a long acting contraceptive device
which has undergome clinical trials in
about |5 countries including India. Expe-
rience gained so far indicates that this
method provides protection for three to
five years and that it is reversible in
charactor.

wn-fealt W 9w
*384. Wt qlarae fag : =T W
#AA g qqE 7 $T F3@ v

(%) 'wm#ﬁ I vew 7R qv
¥ w7 @ gl Yo g W
frarae feg arde ® fem
w7,



43 Written Answers

(W) W g9, F NG AwWH
! AWRAMS dEA TR Y W
g ear ¢, ey arde & fira
AT ' .

(1) Igw qw, fmfr & fes
wrw § § AR qEE Y A% QU g
SN ?

@R (st go o go A wi
ated) @ (F) 22.10.1973

(@) 1924-1925

(v) ™ afwgm v 43 6l
s ooy ¥ qfaw smrr T S AI-
q i, e T & agaw 4.
1 731 ¥ gafwa wat anfe & fag
33 #O% #) ufw & I 1T FTAV-
“gy7 Faard wEE WK ST XRW AW
fzrt & Teg g@Td @ fEar
FINYT | T WA F I A qRE A7
gt ¥ afg @ & drow adr gf
AT ) AT FE A IR T4
aZAT ¥ A TR FT AT @ ¥
Fmaal ¥ Iydewar & daw ¥ qfe
A AR ¥ IR T O W
wafa o Ao A€ S

Service for Unauthorised Absence

4196, SHRI E. BALANANDAN :
‘Will the Minister of RAILWAYS be plea-
sed to state :

(a) the number ol’ employees removed
from service from GOC workshops,
Tamiloadu for unauthorised absence dur-
ing 1964 and afterwards;

(b) number of such employees rains- -

tated/re-employed;
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(<) number of cases condoned for
work in service after re-appointment
afterwards; and

(d) number of cases involving with-
holding of increment in which - the
punishment already imposed once was
enhanced ?

THE MINISTER OF RAILWAYS
(SHRI A. B. A, GHANI KHAN
CHOUDHURY) : (a) to (d) Information
is being collected and will be laid on the
Table of the Sabha.

Procedure to transfer senior doctors
from one state to another '

4197, SHRI A, R. MALLU: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state @

(a) whether senior doctors of Cen-
tral Health Scheme and Central Govern-
ment Health Scheme are being transferred
from one State to another States; and

(b) if so, the details regarding the
procedure adopted by Government in this
regard keeping in view the grounds and
advantages attached therewith?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI) : (a) and (b)
The Central "Health Service provides
medical manpower to a number of parti-
cipating units such as Posts and Tele-
graphs Department, Ministry of Labour
(Coal Mines Welfare Organisations, Beedi
Workers Organisation), Assam Rifles,
Governments of Andaman & Nicobar
Islands, Arunachal Pradesh, Delhi Admi-
pistration and Central Government
Establishments such as Safdarjang Hos-
pital, Dr. Ram Manohar Lohia Hospital,

. Lady Hardinge Medical College, Jawahar

lal Institute of Post-graduate Médical
Education & Research, Pendichery, and
various CGHS dispensaries lpcated all
over the country. The Central Health
Service Rules provide that the officers
recruited to this Service bave a liability to





